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to stabilise cottom prices and the price of
clothes? Llastly, the Government should
take a positive decision in this matter so
that the weavers who comprise one of the
important sectors of the mirority commu-
nity and backward commumity in our
country may have a place in our society
and economy.

PROF. D. P. CHATTOPADHYAYA : |
have already said that {or evolving a 1a-
tional policy we need more information
and that the first step had been taken and
money has been set apart for a very ex-
haustive loom census so that the magni-
tude of the problem is known, in the light
of which you can take appropriate mea-
sures. My hon. friend wants to know
the measores we have already taken. [
have submitted that the Sivaraman Com-
mittee has been set up with wide terms of
reference and it is going into all aspects
of the handloom industry. 1 mentioned
that the muin problems here are ancillary
to the shortage and therefore more spin-
ning mills shoold come into being. We arce
encouraging and helping the State Govern-
ments to set up more and more spinmng
mills and as I have said priority considera-
tion is being given to the public sector
undertakings failing which the co-operative
sector, and it is for the State Government
to take the initiative. We are here to
help them.

Production situation has slightly improv-
ed and thercfore the question of hard-
ship is not there. Between July and Nov-
ember 1972, yarn production was 414.5
million kg. and for the same period for
this year, production went up to 4294
million kg. There is substantial improve-
ment in the production situation and that
has eased the burden of the weaver con-
siderably. Cotton price rise is engaging
our attention. There are two types of
problems. I the growers get a fair price
we should not mind it but unduve rise is
to be checked and we are looking into the
matter.
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ProTOCOL, TRADE & PAYMENTS AGREE-
MENT AND EXCHANGE OF LETTFRS BET-
WEFN INDIA AND BULGARIA

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
{(SHR1 SURENDRA PAl SINGH) : 1
beg to lay on the Table a copy each of
the following documents signed on the 6th
Maurch, 1974 :—

(1) Protocol on Economic, Techmical
and Scientific Cooperation signed
by Shri C. Subramuniam, Minis-
ter of Industrial Development
and Science and Technology and
Lng. Toncho Chakarov, Minister
of Machine Building and Metal-
lurgy of Bulgaria. [Placed in Li-
brary. See No. l'l‘-b342/'.‘-'4]

(2) Trade and Payments Agrecment
signed by Mimister of Commerce,
Prof. D. P. Chuttopadhyaya and
Mr lvan Nedev, Foreign Trade
Minister of Bulgariu. [Placed in
Library. Sce No. LT-6343 [74)

Eachunge of letteis for the mu-
tual abolition of vitas signed by
Shri V. C. Trivedi, Secretary,
Ministry of Fxternal Afflsirs and
Mr. Nenko Chendov. Deputy
Minister of Forcign  Affairs of
Bulgaria. [Placed in Library. See
No. LT-6344/74].

ReVIEW & ANNUAL REPORT oF HIN-
DUSTAN ZINc Lrp., Ubairur ror 1972-73

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): I beg to
lay on the Table a copy ecach of the
following papers (Hindi and English ver-
sions) under sub-section (1) of scction
619A of the Companies Act, 1956:—

(1) Review by the Governmest on
the working of the Hindustan
Zinc Limited, Udsipur for the
year 1972-73.
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(2) Annual Report of the Hindustan
Zinc Limited, Udaipur for the
year 1972.73 along with the
Audited Accounts and comments
of the Comptroller and Auditor
General. |Placed in  Library.
See No. LT-6345/74]

Reviews & ANNUAL REPORTS OF BHARAT

HeavY PLATE & VEssFLs LTD. AND BHARAT

Pusr aNp Comeressors [TD For 1972-

73 aNp CoMMERCIAL VrHICLES (RFSTRIC-
TiION ON RE-8ALT) ORDIR, 1974

THE DEPUTY MINISTER IN  THE
MINISTRY OF HEAVY INDUSTRY
(SHRI DALBIR SINGH )" I beg to lay on
the Table—

(11 A copy cuch of the following papers
(Hindi and Fnglish versions) under sub-
section (1} of section 619A of the Com-
panics Act, 1956 —

(i) (a) Review by the Government
on the working of the Bharat
Heavy Plate and Vessels T imted,
Visakhopatnam, for the  year
1972-73.

(b

Annual Report of the Bhaiat
Henvy Plate and Vessels Pamuted,
Visahhapatnam, for the year
1972.73 ulong with the Audied
Accounts und the comments of
the Comptroller and Auditor
General thereon [Placed  in
Library. Sce No. LT-6346/74)
(ii) (a) Review by the Government
on the working of the Bharat
Pumps and Compressors |imuted,
Naini, Allahabad, for the year
1972-73.

(b) Annual Report of the Bharat
Pumps and Compressors Limited,
Naini, Allahebad, for the year
1972-73 along with the Audited
Accounts and the comments of
the Comptroller and  Auditor
Geoeral thereon. [Placed in Li-
brary.  See No. LT~—6347/74]
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(2) A copy of the Commercial Vehicles
{Restricton on Re-sale) Order, 1974
(Hindi and English versions) published in
Notification No. 5.0, 27(E) in Gozette of
India dated the 11th January, 1974, issued
under section 18G of the Indusiries (De-
velopment and Regulation) Act. 1951
[Placed in Library See No. LT-6348
74}

REPORTS ON FATAL ACCIDENTS AT GIC
Stone (Baymi) Quarry AT TANAKPUR U P.
AND GHURMA LIMESTONE MINE oF UP.
STaTr CEMENT CoRroraTiON LTD, COAL

Mings FamiLy PENsiON (CRD AMDT.)

SCHEME ETC.

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): I beg to lay oo the
Table—

(1) A copy of the Report (Hindi and
Fnghish versions) on the fatal
accident at GIC. Stone (Bajri)
Quarry at Tanakpur (Almora
Divison of Uuar Pradesh) on
the 29th December, 1972, [Placed
in Libarrv. See No. LT-6349/74]

A copy of the Report (Hindi and
English verstons) on the fatal
accident at Ghurma  Limestone
Mine of UP State Cement Cor-
poraion Lamited in  Mirzapur
Diistrict (Uttar Pradesh) on the
2nd September, 1973 [Placed in
Library  Sce No IT—GSSO,?‘I]

(i) A copy of the Coal Mines
Famuly Pension (Third Amend-
ment) Scheme, 1973 (Hindi and
English versions) published in
Notification No. GSR 1223 in
Gazette of India dated the 10th
November, 1973, under section
7A of the Coal Mines Provident
Fund, Family Pension and Bonus
Schemes Act. 1948.

(ii) A statement (Hindi and English
versions) showing reasons for
delay in laving the above Noti-
fication [Placed in Librarv.
See No. LT-6351/74}

)
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